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COMMERCIAL TAXES DEPARTMENT 
-------- 

NOTIFICATION 
21st March, 2024   

 
 

Notification No.- 3/2024 – State Tax 
 
 
 

S.O. No. 2, Dated 21st March, 2024--In exercise of the powers conferred bysection148 of the 
Jharkhand Goods and Services Tax Act, 2017 (12 of 2017) (hereinafter referred to as the said Act), the 
Government of Jharkhand, on the recommendations of the Council, hereby rescinds the notification of 
the Government of Jharkhand in the Commercial Taxes Department, number 30/2023-State Tax, dated 
the 12th December, 2023 published vide S.O. No. 43, dated the 12th December,  2023, except as 
respects things done or omitted to be done before such rescission. 
 
  2.  This notification shall be deemed to be effective from the 1st day of January, 2024. 
 

[File. No. Va.Kar/GST/02/2024] 
By the order of the Governor of Jharkhand, 

 
 

Vipra Bhal, 
Secretary, 

Commercial taxes Department. 
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वाͨणÏय-कर ͪवभाग 
-------- 

अͬधसूचना संo.3/2024- राÏ य कर 
 

एस. ओ. सं. 2, Ǒदनांक 21 माच[, 2024--झारखÖड सरकार, झारखÖड माल और सेवा कर 
अͬधǓनयम, 2017 (2017 का 12) (िजसे इसमɅ इसके पæचात ्  उÈत अͬधǓनयम कहा गया है) कȧ धारा 
148 ɮवारा Ĥदƣ शिÈतयɉ का Ĥयोग करते हु ए,  पǐरषɮ कȧ ͧसफाǐरशɉ पर, वाͨणÏय-कर ͪवभाग, 
झारखÖड सरकार कȧ अͬधसूचना संÉया 30/2023-राÏय कर, तारȣख 12 Ǒदसàबर, 2023, जो एस. 
ओ. सं. 43, तारȣख 12 Ǒदसàबर, 2023 ɮवारा Ĥकाͧशत कȧ गई थी, को ऐसे ͪवखंडन के पूव[ कȧ गई 
या ͩकए जाने से लोप कȧ गई बातɉ के ͧसवाय, ͪवखंͫडत करती है ।  

2. यह अͬधसूचना 1 जनवरȣ, 2024 से लाग ूमानी जाएगी । 

[सं.सं.वा०कर/जी०एस०टȣ०/02/2024] 
झारखंड राÏयपाल के आदेश से, 

 
ͪवĤा भाल, 
सͬचव, 

वाͨणÏय-कर ͪवभाग । 
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